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Of the other two options, the second
option was found to te preferable on ope-
rational and technical considerations. It
was estimated that the second option would
favolve an expenditure of the order of
Rs. 42.50 crores (1986 estimates). It in-
volves reclamation of land from the sea,
estimated to cost Rs. 15.00 crores, which
may take five to six years. It also invalves
diversion of railway line snd construction
of a new railway bridge which can be
taken up only after the reclamation of the
land and which by itself would need about
three years. The project for realignment
and extension of the seconi runway bas
not been taken up so far because of pau-
city of resources with the agencies in-
volved in its implementation.

[Translation]

CLEARANCE TO PENDING POWER
PROJECTS

940. MOHAMMAD ALI ASHRAF
FATMI : Will *he Minister of POWER
AND NON-CONVENTIONAL ENERGY
SOURCES be pleased to state :

(a) the names of the power tgrojects
sying pending for approval with the Unicn
Goverament;

M“MP’“M”W
considered; aad

(c) the efforts being made for the im.
mediate approval of these projects for

THE MINISTER OF STATE OF THE
MINISTRY OF POWER AND NON-
CONVENTIONAL ENERGY SOURCES
(SHRI KALP NATH RAl) : (a) and (b)
Details are given in the attached State-
ments 1 & II.

(c) All efforts ate made by the Cen-
tral Electricity Authority to accord techno-
economic clearance to the proposals re-
ceived from the State Governments for
taking up new power projects in their
State as expeditiously as possible. How-
ever, this clearance and investmemt appro-
val by the Planning Commission depend
upon several factors including the comn-
prehensiveness of the project reports re-
ceived from the project authorities, time
taken by the Project authorities in replying
to various comments|observations of the
CEA|CWC, availability of variovs inputs
and clearances such as fuel availability,
transportation of coal and gas, port facili-
ties, water availability, clearances from
Environment & Forest angle, State Pollu-
tion Control Boards and National Air-
port Authority resolution of inter-State as-
pects etc.

STATEMENT—I

Power projects of States which have b~ n techno-economically appraised in the Central
Electricity Authority (CEA) and are awaiting investment decision

(STATE-WISE)
Sl. Name of Project Capacity MW V Date of (.Zlé‘;v T
No. Clearance
1 2 3 o 4 .
THERMAL
Punjab
1. Bhatinda—GNDTPS St. II 2x210 21.3.90
U—-5&6 =420
Rajasthan
‘2. Suratgarh TPS 2x250 13-6-91

=500

- v ——
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1 2 2 4
Delhi
3. Bawana COGT 800 17-8-90
Gujarat
4. Gandhar CCGT—GEB 615 30-19-89
5. Pipavav CCGT—GEB 615 30-10-89
Madhya Pradesh
6. Korba TPS Unit 5 & 6 2 %210=420 30-10-89
Maharashtra
7. BSES 2 x250=500 24-10-90 (Rev.)
8. Trombay CCGT 180 8.5-90***
Andhra Pradesh
9. Jegurupadu CCGT : 400 14-3-91
10. Visakhapatnam TPS St. I 2x500 23-10-90
Tamil Nadu
11. Neyveli TPS Extn.—-NLC 2x210=420 10-8-88
12. Pillai Perumalnallur CCGT St. 1 300 14-5-91
West Bengal
13. Budge Budge TPS 2% 250=500 8-1-91
Assam
14. CCGT Lakwa---NEEPCO 280 11-10-85
15, Amguri CCGT 8x30 GT=240 25-5-89
+~4x30ST=120
=360
Tripura
16. Agartala GT 4x21=84 14-5-91
17. Gas based gas turbine Station at 10x7.5=75 10-8-88 (.)
Rokhia St. 11
18. Rokhia GT Th. 11 16 14-3-91
7S. No. NameofProject _ IC.(MW)  Dateof CEA
Clearance
ey I Z
HYDRO
Punjab
1. Shahpur Kandi 2x47=94 6-11-82
2. S.Y.L. Canal 2x1842x7=50 18-12-87
3. UBDC Stage 111 2%x15=30 10-8-88
Haryana
1. W.Y.C. Stage Il 2x8=16 12-12-9)

" #¥*Ths Sham2s were fouad to be teshno-scoromically in order. Formal clearance would be
Coasigered after compliance with provision of Ssc. 9 of E (S) Act, 1948.
(.) ycneme i1 lieu of this Scheme, at Agartala since received and appraised.
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1 - 2 3 4
Jammu & Kashmir
1. Chenani Stage I & 111 2x14+2%2=6 24-1-88
2. New Rajouric < 3x1=3 16-5-88
3. sewa Stage I11 Ix2=6 10-8-88
4. Nunwan Batkut 2x11.3=22.6 9-1-90
5. Athwattoo 3x2.5=7.5 16-8-9¢
Uttar Pradesh
1. Khara 3Ix24=T2 18-3-85
Himachal Pradesh
1. Baspa-I1 3x100=30 16-8-90
Madhya Pradesh
1. Maheshwar 10 x40 =400 9.5-89
Maharashtra
1. Ghatghar PSS 2%125=250 9-3-88
2. Btivpuri PSS 1x90=90 24-12.90
Common Project
1. Rajghat (UP/MP) 3x15=45 2.5-85
Andhra Pradesh
1. Jalaput 3x6=18 16-5-88
2. Singur 2x7.5=15 30-10-89
Karnataka
1. Maddur Branch Canal I1x1.5=1.5 5-10-83
2. Sarapadi 3x30=90 4.12-99
Tamil Nadu
1. Paralayar 1 x25=25 9.5-89
Sikkim
1. Rathongohu 3Ix10=30 13-2-90
Manipur
1. Thoubal 3x2.5=7.5 26-3-84
Arunachal Pradesh
1. Sessa Nallah 3x0.5=1.3 11-10-85
2. Nuranang Nallah 3Ix2=6 10-10-88
3. Kameng 4 % 150=600 -10-89
1. Mizoram
Dhajeshwar 3x40=120 10-10-88
2. Serhui-B 2 y4 5 9 12- 9—89

STATEMENT I

Details of Power Pro_;ecfs ReoenVed in CEA for techno~Econormc approval

sl. Name of Project ~7 Capacity (MW) " Date of receipt of
No. . ER.inCEA
1 2 T 3 4
THERMAL T
Haryana

1. Hissar TPS 2 x250=500 7-11-90

2. Dhuri TPS 16-10-87

2 x 500=1000
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1.7 737 A
Uttar Pradesh
3. Belthara Road 3x210=630 6.12-88
4. Shajahanpur CCGT 600 24-5-90
5. Jagdishpur GT 4 %35 GT+ .
: 2% 358T=210 9-5-89
Gujarat ‘
6. Narmada TPS Stage 1 2 x500=1000 24-7-87
7. Sikka TPS stage II1 2x210=420 21-10-86
8. Gandhinagar VCGT 200 25-7-99
9. Pipavav CCGT Stage 11 615 22-10-90
10. Utran CCGT Stage IT 135 22-10-90
11. Wanakbori CCGT 600 1-4-91
Madhya Pradesh
12. Sanjay Gandhi TPS Stage 11 I x 500 =500 31-12-90
13. Pench TPs Stage 11 2% 250=500 2-4-99
14. Gwalior CCGT 817 30-7-%
15. Gopad TPS 4 > 500=2000 12-11-90
16. Bina TPS 1000 1-5-91
17. Korba East TPS Stage V 250 May, 91
Maharashtra
18. Parli ‘C’ TPs 2% 210=420 23-10-84
19. Dabhol CCGT 4%120 GT- 14-3-86 (Rev)
2« 140 ST=76¢0 13-3-89
20. Ship/Berge Mounted 110 20-3-50
PS M/s Confidence Shipping Co.
21. Nagothane GTCC TPS 4x130 GT-~ 6-9-9¢
3x150 ST=820
22. Thakurli GTCC 2x130 GT-+ 23-1-91
1x150 ST=41¢
Andhra Pradesh’
23. IInd CCGT plant at Vijjeswaram 3 100=300 9-9-88
24, Kottagudam TPS Stags V 2x210=420 5-7-%9
25. Ramagyndam TPS Extn. 22210=420 26-9-89
26. Gas based TPS at Kakipada 300 7-12-89
27. Gas based TPS at Jegurupadu Phase-1 100 30-5-91
28. Gas based TPS at Amalappram Ix25=75 13-1-90
29. Muddanur TPS 2x210=429 19-9-90
30. Mabile GT at Lingala 16.5 : 16-5-91
Karnataka .
31. Raichur Stage I1! 1 % 500=500 20-4-89
Tamil Nadu
32. Pillai Perumallamur Stage 11 300 5-3-91
Bihar
33. Muzzaffarpur Extension 2x210=420 16-8-88
2% 250=500 21-3-90
34. Patratu TPS 2x210=420 7-12-88
35. Chandil TPS 2x250 500 2-1-91
Orissa
36. Naraj TPS 2x 50=500 16-8-90

3 7.1 b TPS Extension 2% 500 {009 B April, 90 “

e e ——
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1 2 3 4
West Bengal
38. D.P.1. 7th Unit 1 x110=110 18-8-87
39. DG sets in South-East Calcutta 5x6=30 11-7-89
40. Murshidabad TPS 2000 31-1-91
Assam
41, Namrup GT Station 2 x30=60 6-7-90
Triputa
42. Waste heat plant, Baramura 11 2-1-89
43, GT Project at Rokhia, Phase 111 2x8=16 5-12-90
44, Gas based GT project, Tripura 500 29-10-90
Arunachal Pradesh
45. Gas based power plant at Kharsang 1x6=6 27-11-90
Rajasthan
46. Dholpur TPS 750 1-5-91
Andaman & Nicobar Islands
47. Nehru Oil based TPS 2x20=40 24-11-86
HYDRO
Himachal Pradesh
1. Dhanwari Sunda 2x35=70 December, 89
May, 90
Jammu & Kashmir
2. Naigad Nallah 1¢1.5=6 May, 97
January, 88
3. Butkot Sakhrus Ix18=36 October, 88
December, 88
4. New Ganderbal 3Ix15=45 December, 89
January, 90
S. Puakhar I«1.5=4.5 January, 90
January, S0
6. Igo-Mercelong 2x1.5=3 November, 88
7. Parnal 3:x12.50=37.50 December, 89
March, 90
8. Mandi 4x1=4 March, 89
July, 90
9. Sewa Stage 11 3% 40=120 August, 90
October, 90
10. Kishan Ganga Ix110=230 May, 90
: June, 91
Uttar Pradesh
11, Basuli §x0.956=4.78 August, 89
October. 90
Rajasthan
12, Jakham 2x2.5=5 1990

January, 91

o
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1 2 3 4
Punjab
13, Shahpur Kandi 3 x40+ 3x40-+1x8 1990
=248 February, 91
Madhya Pradesh
14. Bansagar Tous Power House —1IV 2x10=20 September, 99
/ (modified) : September, 90
15. Tawa LBC 2x6=12 September, 90
October, 90
16. Matanar (Revised) 2x40=80 January, 91
January, 91
17. Gandhi Sagar PH-11 4x40=160 January, 91
January, 91
18. Onkareshwar 8x65=1520 December, 90
September, 90
19. Sindh Phase-11 2x40=28J November, 90
February, 91
Gujarat
20. Karjan Left Bank Canal (Reviscd) 2x1=2 October, 99
Andhra Pradesh
21. Velugudu Branch 2x5=10 1989
June, 89
22. Kakatiya Canal (Revised) 1x3=3 950
January 91
23. Priyadarshini Jurala (Revised) 6x36.9=221.4 January, 91
February, 91
24, Nagarjuua PSS T. Poad Dam Revised;  2x25=30 January, 91
February Si
25. Somasila 2x5=10 March, 90
April, 9
Kerala
26. Maniyar Ix5+2x2.5=10 May, 89
December, 89
27. Kuttiyadi Extension 1x50=350 November, 89
February, 90
28. Boothathankettu 3x10=30 March, 90
April, 90
29. Pallivasal Rehabilitation 3x20=60 April, 95
July, 90
30. Chenbukkadavu-1I 3x3=9 July, 90
October, 90
31, Adirapally Upper Pow r House 2x7.5=15 * November, 90
February, 91
West Bengal
32. Farakka Barrage 5x25=125 March, 90
April, 90
Orissa
ain Canal 3x3=9 June, 90
33. Bargarh Main Cana August, 9
34, Balimela Stage-1I 2x60=120 November, 90

December, 90
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1 2 ' " 3 4
Manipur

35. Loktak Down Scheme 3x30=90 September, 88

36. Tipaimukh (Multipurpose) 10x150=1500 January, 89
Arunachal Pradesh

37. Sippi 2x2.5=5 March, 91

38. Sirnuik 4x0.5=2 May, 91

39. Mukto 3xl=3 May, 91

40. Kangthang 3x2.5=7.5 May 91

41. Siddip" =3 May, 91

FARAKKA THERMAL POWER PLANT

941. SHRI SIMON MARANDI : Wil
the Minister of POWFR AND NON-

CONVENTIONAL ENERGY SOURCES
be pleased to state ©

(a) wheher the entite supply of coal re-
quired for the Farskka Thermal Power
Plant is met from coal mines of Bihar;

(b) if so, the names ana the quantum
of power supplied from the Farakka ther-
mal power plant to different areas of Bihar;

(c) wheher the Government propose to
extend the areas of power supply from
this plant;

(d) if so, the names of the other areas
where power is likely to be supplied from
this plant during the currcat year; and

(e) the details of the difficulties likely
to be faced in this regard ?

THE MINISTER OF STATE OF THE
MINISTRY OF POWER AND NON-
CONVENTIONAL ENERGY SOURCES
(SHRI KALP NATH RAI) : (a) Yes, Sir.

(b) Supply to Dihar from Farakka
STPP Mas been as under :

198990 199091 199192

(million  (million (million)

units) units)  units)
share  $26.7 5143 113.6
Actual ’ 223 4°

1027:0° 992.0
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fc) Yes, Sir.

(d) The power from Farakk: STPP can
be transmitted upto Riharshariff in Bihar
through Farakka-Kahalgaon and Kahal-
gaon-Biharshariff transmission line.

(e) No difficulties are likely to be faced.
[English]

SETTING UP OF A THERMAL POWER
STATION IN BALLIA DISTRICT,
UTTAR PRADESH

942. SHRI HARI KEWAL PRASAD :
Will the Minister of POWER AND NON-
CONVENTIONAL ENERGY SOURCES
be pleased to state :

(a) whether the Government have re-
ceived a proposal from the Uttar Piadesh
Electricity Board regardiug settinz up of a
210 Megawatt thermal power station at
Belthara Road in Ballia district in Uttar
Pradesh;

(b) if so, the reasons for the delay in
the construction of this power station; and

(c) when the construction work of this
thermal power station is likely to be com-
pleted ?

THE MINISTER OF STATE: OF THE
MINISTRY OF POWER AND NON-
CONVENTIONAL - ENERGY SOURCES
(SHRI KALPNATH RAI) : (a) The
Project Report for Installation of 3X210

i





